
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE AT CHENNAI 

Original Application No. 46 of 2025 (SZ) 

[Earlier O.A.No.12 of 2025 (PB)] 

IN THE MATTER OF:  

 

Tribunal on its own motion SUO MOTO based  

on the News Item Titled " Adyar has 10X fecal coliform  

than normal and nil dissolved 02" appearing in  

DT Next dated 06.01.2025.  

 

With 

 

The Tamil Nadu Pollution Control Board,  

Rep by its Member Secretary, No.76,  

Mount Salai, Guindy, Chennai - 600 032  

and 3 others.  

...Respondents. 
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1. REPORT FILED ON BEHALF OF THE 1ST 

RESPONDENT – TNPCB 
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DATED AT CHENNAI ON THE 25TH DAY OF JUNE, 2025 
 

 

 

 

 

 

 

   COUNSEL FOR 1ST RESPONDENT 
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COUNSEL FOR THE 1ST REPSONDENT 

 

S. SAI SATHYAJITH 

 


